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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

Original Application No0.709/2023

IN THE MATTER OF:-
Lal Ji Kumar ...Applicant

Versus

Divisional Forest Officer-Nainital & Ors. ...Respondents

COMPLIANCE REPORT BY SURVEY OF INDIA IN COMPLIANCE OF
ORDER DATED 19.07.2024 PASSED BY THIS HON’BLE TRIBUNAL.

MOST RESPECTFULLY SHOWETH:

I, Arvind Kumar, Aged about 35 years, Working as Superintending
Surveyor, Office at: International Boundary Directorate & DSA, Wing-A, Pushpa
Bhawan, New Delhi-110062 , do hereby solemnly affirm and declare as under:

1. That I am Superintending Surveyor in Survey of India and am fully

conversant with the facts and circumstances of the present compliance
affidavit.

2. That the Response Affidavit of answering respondent no. 6 i.e., Survey of

India has been drafted by my counsel under my instructions and I say that
Q\;‘;’*mhe\ contents of the same are true and correct to my knowledge.
™ e
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3. That this Hon’ble Tribunal took up the above referred matter and has
passed the following directions vide order dated 19.07.2024 :

“13. It is also stated that Principal Chief Conservator of Forest (HoFF),
Urrarakhand, Dehradun vide letrer dated 13.05.2024 has directed for
survey and demarcation of land through Survey of India.

14. It is thus, evident that there is no proper demarcation of land in dispute
and since, two Departments ie. Revenue and Forest of State of
Uttarakhand are claiming the land to be in different heading, the exercise
of survey and demarcation is necessary.

15. We, accordingly, direct Principal Secretary, Environment and Forest,
Principal Secretary, Revenue and Surveyor General of India to undertake
the work of demarcation by constituting a team of competent officers and
they shall complete the work within two months and submit compliance
report by next date by e-mail at judicial-ngt(@gov.in preferably in the form
of searchable PDF/ OCR Support PDF and not in the form of Image PDF.

16. We also make it clear that in case the said work is not completed and
compliance report is not submitted, all three above officers
namely Principal Secretary, Environment and Forest, Principal Secretary,
Revenue and Surveyor General of India shall remain present before
Tribunal on the next date.”

4. That in the aforesaid case, the answering respondent is expected to take
action as per the policy decision. It is submitted that Survey of India, The
National Survey and Mapping Organization of the country under the

Department of Science & Technology, is the OLDEST SCIENTIFIC

‘} PUBL RTMENT OF THE GOVT. OF INDIA. It was set up in 1767 and
3@ ha ey ved rich traditions over the years. In its assigned role as the
9 ‘{\ \\'\\ 1\%
<
e’g‘\ &V*Q\‘
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nation's Principal Mapping Agency, Eiurvey of India bears a special
responsibility to ensure that the country's domain is explored and mapped
suitably, provide base maps for expedi{ious and integrated development
and ensure that all resources contribute with their full measure to the

progress, prosperity and security of our country now and for generations to

come.

. That answering respondent Survey of Inc{ia is expected to provide the basic
map coverage required for the development of the country. Its technology,
latest in the world, has been oriented to meet the needs of defense forces,
planners and scientists in the field of geo-sciences, land and resource
management. Its expert advice is being htilized by various Ministries and
undertakings of Govt. of India in many sf:nsitive areas including settlement
of International borders, State boundaries and in assisting planned

development of hitherto under developed areas.

. That in compliance of the aforesaid ordJr dated 19.07.2024, a copy of the
Survey Report dated 11.09.2024 is most respectfully submitted before this
Hon’ble Tribunal for consideration and iE annexed herewith as Annexure-

R1 along with its English translation.

. That the present Compliance Report of t{\e Survey of India may kindly be
taken on record in compliance with tHe order passed by this Hon’ble

Tribunal in the above mentioned matter.
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8. That the above said facts are true and correct to the best of my knowledge

which is based on the official records maintained at the office of the

Petitioner.

IRFA= FTAR / ARVIND KUMAR
gNET ad@® 7 Superintending Surveyor
Fata @ PRvyea @ @ W ¥

International Boundary @9
ff—g, qu waA, —110082
Wing-A, Pushpa Bhawan. New Dethi-110062

[TON: .
91 Sep 20U

Verified at New Delhi on this day of September, 2024 that the

contents of the above affidavit are true and correct to the best of my knowledge

and belief and also on the basis of the records, information received and believed

to be correct.

IRFAT FTIR /7 ARVIND KUMAR
PU FNET aET / Superintending Surveyor
v Bongory Dol WS
intemationsl Boundary

ffr—g, qun w7, 7¢ feeh—110002

SP*“DN Wing-A. Pushpa Bhawan, New Deihi-110062
o 4
e 12 ‘ SEP 202‘ ‘
ovt
A
NOTAR ELHI
Go
EMPOWERED TO ADMINISTER THE OATH Mob.: 68498
SECTION 139 OF CPC 1908
SECTION 297 OF CRPC 1973
DELHI HIGH COURT RULES 1967
PART-6, CHAPTER XVILL-227
EVIDENCE BY AFFIDAVIT BEFORE NOTAR
SUPREME COURT RULES, 2013
ORDER-X-7
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ANNEXURE -1

1. #H0 IS gRa urfdeRur, §& JRed JIRAT-709/2022 AT ST HHAR 917 wanfter
FaEEEEY, Aftaer 99w Atae T 3= @ e ° yRdi addoer f@hamr @
FRemerr UKGD A =T 01-08—2024 HF UATH To  1439/17-A-5(1) TeATs
29-07-2024 @ ATAH & Y3 @ Bt 13 & ==y a7 wInT, Afarer gRr uNis
H0—99/3eTgy T&ATeh 01-08-2024 B =T @A FHerar AT & Aftarsr & arfer
giee 81 & RO g F UferqrT *Hed # sudar & sa: g9 @4 02-08-2024
@ ¥0 1470/17-A-5(L) T@ATep 01-08-2024) wt Ao wa &t 12 A A a7
UHnET, Aldarer A ufdanT fren aur wrea fFunt o« ot ufafafar & s o gfdrmT
LEIRET

2. I YAWT, AMldTA B Ty g fAwst og aihewt @ stee & guwrra fEar@a
TS Y GPS observation ZIRT ¥ et b1 fAofer fpar mam =rer € @afea =1 T
g guneT, AAtdarer gRT SUd=l $eara T AERE (Scale 1:15,00) @Y et deor
TAHTT P OSM Sheet No. 530/7 U2 Super Impose THIeh TRera @t arafdssar I
piferer @t

3. TRd B HEAda 5 Fraleiayr @ 9 ™o 1212/1147-Project (General)/2070  Afds
01-08-2024 & U ¥ FRFaiRa =uer & 6ps wd 2q st mewg wilg, arfee
Tderss B Agqaa H vd T BT e AT e aur s I 3 f@Afe 28-08—200 A
@A 02—09-2024 aw Tda=or =1 Rl fFarl cpsad Ft R P wmE 2-

(i GPS TdeoT & Ut eI @l Plot et UX IUE ST g3 &b <a=7 o P13 P
13a% U close figure &7 T&1 &1 S7 6 3 wraierr & OSM @ 1:50,000 = 20T
2012) & HEATEA & T 3IqSY &1 R Ho P-7 WE ground position BT
STFPBINT 97 TUET vF 26T famT &t sure 8T oft St ssror =aw1 Ho p-7
@t fAdenas tentative &1

(ii) T PReMET gRT I 1979-80 ¥ d &t g P o 5307w sma gk © F
P-1 & P-13aeh @t figure (TeRfan) IJuedad P section & match @ T& & aHT F0
A-1 & A-17d% @1 ATRRT 2 PT section & & qur=ft =it 1 arafa A1 A-17
T BT @A PT Section B IR a7 &F & ®Ifer o)1 T PT section & Forest
boundary verification chart @l TEEAFGA IGT A qATEHGRT 2RT JAenfda |
gwmeRa fpar mar & @fd Jern) |

IudioRT & gierra g1 FPenersr &1 wa & 6 quifar =& A1 | A 17 a5 &1 89 a7
&7 wdta gar 21

- z
ASREES s EAL LAY

1&ereh
e T:— 1. Field Survey Report with Annexure A,B,C,D,G,H,1J.
2. Forest & Administrative Boundary Verification Chart (1:25,000).
3. Plot of observed Pillar on Part of Topo sheet No. 530/7 scale 1:50,000.
4. P.T. Section of 5307/SE {scale 1:25,000) Surveyed 1979-80.
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TRANSll%'?D COPY
Survey Report

1. For compliance the above orders, Directorate UKGD, Survey of India had
called a meeting on 01-08-2024 through letter no. 1439/17-A-5 (L) dated
29-07-2024, The Forest Division, Nainital informed through letter no.-99/
Dehradun dated 01-08-2024 that due to heavy rains in Nainital, they are
unable to participate in the meeting, hence again a meeting was called on
02-08-2024 (letter no. 1470/17-A-5(L) dated 01-08-2024) in which only
Forest Division, Nainital participated and no representative of Revenue
Department attended the meeting.

2. After discussions with Forest Division, Nainital and study of records, it
was decided to survey the disputed site through GPS observation. Also, we
tried to know the reality of the situation by superimposing the map (Scale
1:15.00) provided by Forest Division, Nainital on OSM Sheet No. 530/7 of
Survey of India.

3. In compliance with the letter No. 1212/1147-Project (General)/2070 dated 01-
8-2024 of the Office of the Surveyor General of India, a team was formed
under the leadership of Mohammad Fareed, Officer Surveyor for GPS survey of
the disputed site and this team carried out the survey from 28-08-2024

to 02-09-2024. The report of the GPS survey is as follows-

(1) On plotting the coordinates obtained from GPS survey, it was found that
a close figure is being formed from pillar number P-1 to P-13. Which is
almost in line with the OSM map of this office at 1:50,000 (version 2012).
The Forest Division and Revenue Department were not sure about the
ground position of pillar number P-7, due to which the coordinates of pillar
number P-7 are tentative.

(i) In the PT No. 530/7 surveyed in 1979-80 by Sol, it is seen that
the figures from P-1 to P-13 match the above PT section and the figures
fkeinto A-17 are not shown in this PT section. That is, the area from A-1 to
A-17 falls in forest area as per the PT Section (copy enclosed). The forest
boundary verification chart of this PT section has been verified and signed
by the concerned revenue and forest officer (copy enclosed).

In view of the above, this Directorate is of the opinion that the area from A-1 to
A-17 shown appears to be forest land.

Enc:-

Field Survey Report with Annexure A,B,C,D,G, H,1,J.

Forest & Administrative Boundary Verification Chart (1:25,000).

Plot of observed Pillar on Part of Topo sheet No. 530/7 scale 1:50,000.
P.T. Section of 5307/SE (scale 1:25,000) Surveyed 1979-80

APwnhE
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Uttarakhand Geo-Spatial Directorate, sl ae, Diaky He | OU¢ | 0\\6\\9
Dehradun —- :

fadTeE, DATE [log- flozy

Joint field Survey with Revenue Department, Nainital and Forest Department,
Nainital in the compliance order of National Green Tribunal, Principal Bench New
Delhi, Dated 19-07-2024, Original Application No 709/2023, Lalji Kumar V/S
Divisional Forest Officer, Nainital and others.

Reference: 1. UKGD, Dehradun Letter No. T-1597/A-5-(L), Dated 21-08-2024.

Sir,

2. UKGD, Dehradun Letter No. T-1604/A-5-(L), Dated 22-08-2024.

With the instructions given in the above reference letters a Survey
Detachment of Survey of India, UKGD, Dehradun office, comprising detachment
officials Mohd Fareed, Officer Surveyor, Malik Ram Verma, Surveyor, Amar Singh,
MTS and Sandeep Kumar, SCD reached Nainital by Government Vehicle on 26-
08-2024. On 27-08-2024 team reached at the Joint survey area of disputed land
Khasra/Khata No 424, Kemu Khet, Gethiya, Nainital. A meeting is organized at
11:00 hrs at the disputed survey site with officials of Forest Department Nainital,
Revenue Department, Nainital and land owner Manoj Singh Negi party in the
Khasra No. 424. In the meeting duty of Survey of India in the compliance order of
NGT, Principal Bench, New Delhi made cleared. During the meeting forest and
revenue officials and land owner discuss the issue of the disputed site of Khasra
No. 424. Manoj Singh Negi claimed land in part of Khasra No. 424. In the meeting
Survey of India officials has made cleared that SOI detachment will take GPS
observations only on that points where officials of Revenue Department Nainital
and Forest Department, Nainital are mutually agreed, after that reccee of the
disputed site done with officials of both the departments. Field survey work is
carried out from 28-08-2024 to 02-09-2024. During the field survey GPS
observations were taken in Static and NRTK mode by using Trimble R8s GPS
instrument. Observations points are marked by Shri Rakesh Singh, Revenue Sub
Inspector, Revenue department and Mrs Neelam Kohli, Surveyor, Forest
department along with others Revenue and Forest officials. Total 26 points are

observed during the GPS field work in the survey area, which are

L}
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P-1, P-2, P-3, P-4, P-5, P-6, P-7, P-8, P-9, P-10, P-11, P-12, P-13 these are forest
pillars location. There is dispute in the location of P-7 between revenue and forest
department Nainital and they are mutually not agreed. Total 13 points observed as
marked by revenue officials in the disputed land of khasra number 424, which are
A-1, A-2, A-3, A4, A-5 A6, A9, A-10, A-11, A-12, A-15, A-16, A-17. These 26
observed points are marked by revenue and forest officials of Nainital distrct
according to revenue map “No. 40 Bhuchitr, Gram Balua Khan, Chak Gethia,
Jheet No. 3, Patti 6 Khata, Paragna 6 Khata, Tehsil and District Nainital, Map
Scale 64 Inch= 1 Mile, San 1955-56, Krishi Samwat 1363".

As per instructions given by Director UKGD, Dehradun, detachment tried

to fix P-7 location correctly with mutual agreed by revenue and forest officials but
when contacting Revenue Sub Inspector Mr Rakesh Singh, he informed that he is
not available because he is deployed by DM Nainital at the encroachment site of
Sattal in Nainital Distrcit. After informing forest officials and Director UKGD
regarding non availability of revenue sub inspector, camp closing permission is
granted by Director, UKGD, Dehradun and detachment march to PHQ, Dehradun
on 03-09-24(F/N).

Y

Youyrs Sincerely
ke eq el oy Yozl

(MOHD FAREED)
Officer Surveyor
Field Wing, UKGD, Dehradun

Enclosures:

1. List of the Officials presents on 27-08-2024, 11:00 HRS at Kemukhet Khasra
Number 424, Gethia, Nainital before commencement of joint survey in the
compliance order of National Green Tribunal, Principal Branch, New Delhi.

2. Details of the Co-ordinates of Forest Pillars observed by GPS(NRTK & Static)-

Annexure ‘A’(d:m:s), Annexure ‘C’(Decimal Degree), Arnexure—E-{-Easting{m)-
and-Nerthing{m)}- K 52\ "™

3. Details of the Co-ordinates of Disputed land Khasra No/Khata No 424
observed by GPS(NRTK & Static)- Annexure ‘B’(d:m:g), Annexure ‘D’'(Decimal
Degree), Annexure-F {-Easting(m)-and-Northing(m)}— KL a@\*

4. Annexure ‘G’(Original with remarks), Annexure ‘H’(Original with remarks).

5. revenue map ‘No. 40 Bhuchitr, Gram Balua Khan, Chak Gethia, Jheet No. 3,

Patti 6 Khata, Paragna 6 Khata, Tehsil and District Nainital, Map Scale 64
Inch= 1 Mile, San 1955-56, Krishi Samwat 1363".

6. Map by GPS observation in disputed area. * AnnexuRrE ‘T '

7+ Map wrte Rervents o Castedpa - Anngmore T

8/30
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List of the Officials presents on 27-08-2024, 11:00 HRS at Kemukhet Khasra Number 424, Gethia,
Nainital before commencement of joint survey in the compliance order of National Green Tribunal,
Principal Bench New Delhi, Dated 19-07-2024,0Original Application No 709/2023,
Lalji Kumar V/S Divisional Forest Officer, Nainital and others.

sl. Nu! NAME OF THE OFFICIALS

DESIGNATION

CHANDER SHEKHAR JOSHI DFO FOREST DEPTT. NAINITAL
| MUKUL CHANDRA SHARMA FOREST RANGER MANORA, FOREST DEPTT. NAINITAL
SWATI SDO FOREST DEPTT. NAINITAL

TRILOK SINGH BORA

FRO FOREST DEPTT. NAINITAL

NANDAN SINGH NEGI

| REVENUE INSPECTOR, BHEEMTAL, NAINITAL

RAKESH SINGH

REVENUE SUB INSPECTOR BHOWALI,
NAINITAL

NEELAM KOHRL!

SURVEYOR, FOREST DEPTT. NAINITAL

MANOQIJ SINGH NEGI

OWNER IN KHASRA NO 424, GETHIA, NAINITAL

OIRIN| O (NP W(N|-

MOHRD FAREED

OFFICER SURVEYOR, UKGD(SOI), DEHRADUN

10 MALIK RAM VERMA

SURVEYOR, UKGD(SQI), DEHRADUN

11 RAJENDER SINGH

FORESTER, FOREST DEPTT. NAINITAL

[ 12 HEERA GIRI GOSWAMI

FOREST GUARD, FOREST DEPTT. NAINITAL

9/30
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Details of the Co-ordinates of Disputed land Khasra No/Khata No 424 observed by GPS(NRTK & Static) observations during Joint field Survey
with Revenue Department, Nainital and Forest Department, Nainital in the compliance order of National Green Tribunal, Principal Bench New
Delhi, Dated 19-07-2024, Original Application No 709/2023, Lalji Kumar V/S Divisional Forest Officer, Nainital and others.

Period of Survey:- 27-08-2024 To 02-09-2024 Projection:- UTM, Zone 44N, Datum:- WGS 84, EGM 96{World)

Annexure ‘B’

POINTID LATITUDE LONGITUDE HEIGHT | PILLER FOUND PILLER CONDITION REMARKS
{Meter} Yes/No

Al 29°21'46.22985" 79°78'47 87985 " 1552 872 No | e Position |‘ch111_11ch by Forest & Revenue
Officials in joint inspection

A-7 29°21'45.21407" 79°28'49 .432950" 1546.648 No | el }""‘3_"‘1'(3“ '_‘JC'_“!“CfJ by 'I"T"CS‘ & Revenue
Officials in joinl inspection

A3 29°21'44.00004" |  79°28'51.41065" 1541 508 No | e Position identified by Forest & Revenue
Officials in juint inspection

A-d 29°21'43.48528" 79°28'52.33995" 1537.096 No | e P"_S.'“.U“ ‘fkfn{hcfj by }"f"L’-““ & Revenue
Officials in joint inspection

A-3 29°21'43.96741" 79°28'53.59606" 1527.811 No | T Position identified by Forest & Revenue
Oflicials in joint inspection

A6 29°21°45.00291" 79°28'53.20004" 1525.435 No | T Position identified by Forest & Revenue
» ()f_licluls in joint inspection

A-Q 29°21'45.50193" 79°28'50.44267" 1540.367 No | YT Po}ill{on I.deiltl‘tlefi by ['0.“-"51 & Revenue
Oflicials in joint inspection.

A-10 29°21'46.67808" 79°28'50.00976" 1542.261 No | Position identified by Forest & Revenue
Officials in joint inspection

A-11 29°21'46.82079" 79°28'48.79388" 1548.595 No | T Position identified by Forest & Revenue
Otficials in joint inspection

A-12 29°21'48.08638" | 79°28'48.09735"E 1563.586 No | T Pusition identified by Forest & Revenue
OfTicials in joint inspection

A-15 29°21'50.34062" 79°28'45.85083" 1581.426 No | T Pusition identified by Forest & Revenue
Ofticials in joint inspection

______________ ¥ 4] vl 47 - Hevriee 3 t

A-16 29°21'50.00481" 79°28'45 56310" 1588.95 No Pusition identified by Forest & Revenue
Olficials in joint inspection

A-17 29°21°49.43790" | 79°28'45.52824" 1589.174 Ne | T Position identified by Forcst & Revenue
Officials in joint inspection

Prepared ny: (MUHU FAREED)

Officer Surveyor

Field Wing, UKGD, Dehradun

Checked by: (RAJEN .
Officer Surveyor
Field Wing, UKGD, Dehradun
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Details of the Co-ordinates of Forest Pillars observed by GPS(NRTK & Static) observations during Joint field Survey with Revenue Department,
Nainital and Forest Department, Nainital in the compliance order of National Green Tribunal, Principal Bench New Delhi, Dated 19-07-2024,
Originat Application No 709/2023, Lalji Kumar V/S Divisional Forest Officer, Nainital and others.

Period of Survey:- 27-08-2024 To 02-09-2024

Annexure 'C’

Projection:- UTM, Zone 44N, Datum:- WGS 84, EGM 96(World)

POINT 1D LATITUDE LONGITUDE HEIGHT PILLER FOUND PILLER CONDITION REMARKS
{Decimal Degree) {Decimal Degree) {Meter) Yes/No
Py 29.36487714 79.47741055 1588.927 N Position identilicd by Forest & Revenue
- S Officials :n ioint inspection
P 29.36551252 79.47782173 1617.146 N Position tdentified by Forest & Revenue
o o T Officials in joint inspection
P 29.36547133 79.47808114 1625.106 N Position identified by Forest & Revenue
- e Officials in joint inspection
Pod 29.36533669 79.47865812 1608.513 N Position identitied by Forest & Revenue
. O OfMicials in joint inspection
Pos 29.36491482 79.47884123 1591.582 Ye b q Position identified by Forest & Revenue
- €3 amage Officials in joiat inspection
P 29.36447247 79.479508867 1578.448 N Position identitied by lForest & Revenue
- S Olficials in joint inspection
Position not identified by Forest & Revenue
P-7 29.36356154 7947836226 1590.874 No | e Officials in joint inspection. Tentative
lacation by Forest department.
p-g 29.36320872 79.47974111 1575.523 No Position identificd by Forest & Revenue
¢ Officials in joint Inspection
Py 29.36297582 79.47933067 1557.18 No | e Position identified by Forest & Revenue
B @ Officizls in joint inspection
P-10 29.36293259 79.47817105 1550.369 v D J Position identified by Forest & Revenue
. e amage OlTicials in joint inspection
P11 29.36347704 79.47750444 1551.916 Ye Damaged Position identified by Forest & Revenue
) s g Officials in joint inspection
P12 29.36379959 79.47741150 1571.916 v D g Position identified by Forest & Revenue
e s amage Officials in joint inspection
. 29.36436771 79 47751383 1574.243 Position identified by Forest & Revenue
P-13 Yes Damaged

Prepared by: |MUHU FAKEEDL)
Officer Surveyor

Officials in joint inspection

Field Wing, UKGD, Dehradun

Checked by: (RAJENDL: nwisiruny

Officer Surveyor
Field Wing, UKGD, Dehradun
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Details of the Co-ordinates of Disputed land Khasra No/Khata No 424 observed by GPS{NRTK & Static) observations during Joint field Survey
with Revenue Department, Nainital and Forest Department, Nainital in the compliance order of National Green Tribunal, Principal Bench New

Delhi, Dated 19-07-2024, Original Application No 709/2023, Lalji Kumar V/S Divisional Forest Officer, Nainital and others.
Projection:- UTM, Zone 44N, Datum:- WGS 84, EGM 96{World)

Period of Survey:- 27-08-2024 To 02-09-2024

POINT ID LATITUDE LONGITUDE HEIGHT PILLER FOUND PILLER CONDITION REMARKS
(Decimal Degree) {(Decimal Degree) (Meter) Yes/No
Al 29.36284163N 79.47996663E 1552.872 N Position identiticd by Forest & Revenue
) R Officials in juint inspection
A2 29.36255946N 79.48039708E 1546.648 N Position ideniified by Forest & Revenue
- R Officials in joint inspection
A3 29.36222223N 79.48094740E 1541.508 N Position identified by Forest & Revenue
- O Officials in joint inspection
Ad 29.36207924N 79.48120554E 1537.096 N Posilion identilied by Forest & Revenue
) R Officials in joint inspection
A-5 29.36221317N 75.48155446E 1527.811 ~ | Position identified by Forest & Revenuoe
~ e Officials in joint inspection
A6 29.36250081N 79.48144446E 1525.435 No | Position identilied by Forest & Revenue
Officials in joint inspeetion
A9 29.36263943 79.48067852 1540.367 No | Position identilied by Forest & Revenue
i v Ofticials in joint inspection.
A0 29.36296613 79.48055827 1542.261 No | T Position identitied by Forest & Revenue
o ¢ Otficials in joint inspection
A-11 29.36300578 79.48022052 1548.595 No | T Position identified by Forest & Revenue
v Officials in joint inspection
A-12 29.36335733N 759.48002704E 1563.586 Ne | Position identilied by Forest & Revenue
o v Qfficials in joint inspection
7A 15 29.36398350N 79.47940301E 1581.426 No | Position identified by Forest & Revenue
i 0 Officials in joint inspection
A-l6 29.36389023N 79.47932308E 1588.95 N | Position identilied by Forest & Revenue
i ° Otficials in joint inspection
A17 29.36373275N 79.47931340E 1589.174 No | T Position identified by Forest & Revenue
) o Officials in joint inspection

Prepared by. yvivnu anLLI.))

Officer Surveyor

Field Wing, UKGD, Dehradun

checked by: (RA-IENDLI\ VRS IFIN I'
Officer Surveyor
Field Wing, UKGD, Dehradun
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